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Discussions between Foreign Minis­
ters of India and U.S.S.R.

727. SHRI M. N. GOVINDAN NAIR: 
Will the Minister of EXTERNAL AF­
FAIRS be pleased to state:

(a) whether the Soviet Foreign 
Minister, Mr. M. R. Gromyko, had 
recently visited India to discuss the 
prospects of Indo-Soviet Treaty of 
Peace, Friendship and Cooperation 
with him;

• »  f

(b) if so, the results of the discus­
sions held and the decisions takeri;

(c) how far this meeting would * 
strengthen further Indo-Soviet Treaty, 
of Friendship and Cooperation; and

(d) whether any new programmes
for Cooperation between the two 
countries in future have been for m u-. 
lated and if so* the main features 
thereof? • • •

THE MINISTER OF EtfTERftAL* 
AFFAIRS (SHRI ATAL BIHARI 
VAJPAYEE): (a) to (d). The Foreign 
Minister of USSR, Mr. A. A. Grorflyko • 
visited India fror: Aoril 25 ta 27, J977, # 
at the invitation of the Government 
of India. During his talks with the 
Prime Minister and the Minister of 
Extrenal Affairs, the two sides re­
iterated their desire not only to pre­
serve the traditional friendship and 
cooperation between India and USSR, 
but to strengthen it further in the 
spirit of the Indo-Soviet Treaty of 
Peace, Friendship and Co-operation.

During the visit, the following 
agreements on bilateral cooperation 
were signed:

(i) Agreement on Economic and 
Technical Cooperation;

(ii) Agreement on cooperation in 
-the establishment of Troposcatter 
Communication Link (for the es­
tablishment of reliable telegraph 
and telephone communication bet­
ween the two countries);

•
(iii) Agreement on the mutual 

exchs nge of goods for the year 
1977

Solution of Unemployment Problem

728. SHRI M. N. GOVTNDAN 
NAIR: Will the Minister of PARLIA­
MENTARY AFFAIRS AND LABOUR 
be pleased to state:

(a) whether Janata Party leaders 
and Ministers are giving assurances 
to people to solve the unemployment 
problem in three years; and

(b) if so, the broad 'outlines of the 
scheme?

• THE MINISTER OF PARLIA­
MENTARY AFFAIRS AND LABOUR 
’ (SHRI RAVINDRA VARMA): (a)
•and *(b). -Government has stated that 
it would remove destitution within 

-a time frkme of 10 years and that it 
.would follow an employment-oriented 
strategy in which primacy would 
be given lo  tHe deVelojrtnent of agri­

culture, ^gro-jndustries. small and 
cottage industries specially in rural 
'areas. High priority would also be 
given to the provisions of minimum 
needs in the rural areas and to'integ­

rated rural deve’opment.

FJC.CI. plan to solve Unemployment 
Problem

729. SHRI M. N. GOVINDAN NAIR: 
Will the Minister of PARLIAMEN­
TARY AFFAIRS AND LABOUR be 
pleased to state:

fa) whether Government are 
aware of the Federation of Indian 
Chamber of Commerce and Industry’s 
plan of solving the unemployment 
problem within 10 years; and

(b) if so, Government’s reaction 
thereto?

THE MINISTER OF PARLIAMEN­
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA): (a)
and (b). Presumably the reference is 
to the Theme Paper entitled Towards 
a Prosperous Society* prepared by the 
Federation of Indian Chambers of 
sion of its Fiftieth Annual Session held 
Commerce and Industry on the occa-




